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THE DEPUTY CHAIRMAN: I will find 
out. 

RE. DEMAND  FOR     BAN     ON   BJP 

RALLY  AT MADRAS 

SHRIMATI JAYANTHI NATARAJAN 
(Tamil Nadu): Madam: the entire House has 
been agitated over the very serious situation 
prevailing in the country.    (Interruptions) . . 
. 

THE DEPUTY CHAIRMAN: Order, 
please. 

SHRIMATI JAYANTHI NATARAJAN; 
Madam, with all the bomb blasts a serious 
situation is prevailing in the country and the 
Members have already spoken about the 
threat to Delhi. There may be a threat to 
Delhi. The next city is possibly Madras.. We 
don't know. So far, there is no threat. Madras 
is a major metropolitan sity. There is going to 
be a posstble threat to Madras also. Obviously 
the target of all these people is crowded areas 
where people gather. Unfortut-nately further 
attempt has been made to communalise the 
situation so that there will be riots in the 
country and we have noted the connection 
between the Bombay riots avid the later bomb 
blasts'. In that view of the matter the reports 
appearing in the morning papers that Mr. 
Advani will be addressing a major public 
meeting in Madras city cause grave concern 
to the people of Madras city. (Interruptions). 
.. 

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): The meeting should  
be   banned,    (Interruptions) . .. 

SHRI MISA R. GANESAN (Tamil Nadu)- 
The BJP (should be banned. (Interruptions) 
... 

SHRI TINDIVANAM G. VENKAT-
RAMAN: We must take precautionary 
measures. What she says is correct. (In-
terruptions). . .It is perfectly correct. (In-
terruptions) ... 

SHRIMATI JAYANTHI NATARA. 
JAN: It is a serious matter, Madam. If 
the BJP is allowed to hold a public meet 
ing by the State Government at the Ma 
rina grounds—we understand that-the State 
Government is helping them gather a 
huge crowd there—this will be a target 
\Ve hear reports that the State Govern 
ment is asking truck operators to bring 
large crowds. We hear that the poor 
people of Tamil Nadu, the people of 
Madras city, will be in great dager and 
that this will be a prime target. I there 
fore, feel that it will not be possible to 
maintain. ... (Interruptions)...I  think the 
Home Minister has taken action. The 
Home Minister has already written to 
the Chief Minister of Tamil Nadu. ... 
(Interruptions).  

 

SHRIMATI JAYANTHI NATARA-JAN: 
Madam, the entire House has been agitated 
over the  serious bomb  blasts in 
bombay   and   Calcutta.    (Interruptions). 
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† [ ] Transliteration in Arabic script. 


